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•xiM. D».Saty«wadii Will the Minit- 
tor of BdMMtio» be ptetsed to (tat«:

(a) whether the publication of booki 
and peiiodicals for children and women 
is included in the scheme of financial 
assistance that is given by the Ccntcal 
Social Welfare Board;

(b)  if so, the amount given under 
this head during the year i955-5̂i "̂d
(c)  the names  of the  publications 

which received the aid ?

The Deputy Minister of Education 
(Db. MJM. Dm̂i (•) Ko» Sir.

(b)  and (c). Do not arise.

Qcatitity

*'1189. Shri  Achuthani Will  the 
Minister of Defence be pleased to sute:

(a)  how many months* pay is given 
by way of oratuity to ofificeTS in the Indian 
>Vir-force âer lo years of service; and

(b)  the  amount  which  an  airman 
and a dviilian  in  the  LA.F. get  after 
similar service?

The Minlater of Dotey Orf ri wtiii
(Shri Tyogi) i (•) and (b) . A statement 

26 L3D

is laid on the T\ible of the Lok Sabha 
[See Appendix VII, annexure No. 19].

Central Advisory Boavd for Tribid 
Wdfare

, *1X90. Shri Doogaiw  Will the Min. 
ister of  Home AAdrs be to
itate the p̂roximate date when the ftrst 
meeting of the newly conttituted Central 
Advisory Board for Tribal Welfare will 
be held?

The Minister ia tlw Mkiistvy of 
Honie Affairs (Shri Datar): The first
meeting of the Board is likely to be con­
vened in October, 1956.

Scliadttled Cute Sobolartlilp*

*11*1. Shri Bralcshwar Pcaudt Will 
the Minister  of Education be pleased 
to state the amount of scholarships awarded 
by Government to the members of the 
Scheduled Castes, Schedti£fid Tribes and. 
other Backward (jlasses, who are preparing 
for the Ph. D. dêjrees in Indian Universi­
ties  at  present ?

The Deputy Mlnlatnr of Education 
(Dr. M. M. Das): Sixty nipees (Rs, 60/-) 
per month for Hostellers and  fbrty-five 
rupees (Rs. 45/-) for day scholars.

Iti  addition)  tuition  and other fte§„ 
if any, actually payable and the thesis typing 
charjres upto a maximum of Rs. 100/- are 
alto paid.

Ration Allowance 

ShrlmatlRmi ChntaMrttTtShrlmatlRmi ChntaMrttTt
Will the Minister of Defence be please 
to ftste:

(a) whether  itisa fket thafrthe ntion 
allowance given in lieu of ration to Service 
Personnel living outside units lines have 
been reduced consecutively during the 
last tbne years;

(b) if so, what were die iMs preTslling' 
during the last 3 years and the xate pse* 
vailing now; and

(c) the reasons which promnted Qorem- 
menr to rcduce the allowance ?

The Minister of Defence OrganI* 
satiia. (Shri lW)<  (a) Tes, in the 
case of ration allowance given to Anny 
and Air Force personnel.  No redtiction 
has,  however,  been made in tî ration 
allowance granted to Naval personnel.

(b) A sutement is laid on the Table
of the House.  (5«tAppcndsz.VIl.aanBxur« 
No. 20].  ,

(c) The rates of ration allowance sre 
noRD̂ reviewed halfîyesfly based) on 
the cost of rations. As the cost of ratioos




